—

High Court of Jammu and Kashmir at Srinagar.

Order -
No: .U\l% Dated: ?)\7 I)—O ‘ g
Sanction is hereby accorded to the additional allotment of funds in favour of the following
Courts, under Major Head 2014-Adm. Of Justice, Sub Head 0488-D&S Judges, under various
object heads during the current JSinancial year 2018-19 as per detail given below:-

Rs. In lacs.
S.No | Name of the court 001 007 002 0i4 006 641-
Salary O.E. T.E. POL Telephone. Pensionary
Charges
(NPS)
1 Pr. D&S Judge, Kargil. 15.00 | 0.20 0.50 0.20 - 0.30
b Pr. D&S Judge, Srinagar. oo 0.20 - 0.30 — —
3 Pr. D&S Judge, Leh. — --- ---- 0.20 - —
4 Pr. D&S Judge, Budgam. - 0.15 - 0.20 — 0.30
5 Pr. D&S Judge, Bhaderwah. | 20.00 0.15 0.20 0.20 — 0.30
6 Pr. D&S Judge, Poonch. — -—-- - - 0.15 -
7 Pr. D&S Judge, Samba. - | 15.00 0.15 0.20 --- 0.25
8 Pr. D&S Judge, Bandipora | ---- 0.15 --- - - —
9 Addl. D&S Judge, | --- — - - 0.10 — o
Handwara.
10 Addl. D&S Judge, Rajouri. | - - --- - - 0.25
11 3", Addl. D&S Judge, | 15.00 0.15 0.40 0.15 - 0.40
« | Jammu
12 CJM. Udhampur. 10.00 0.10 0.30 0.15 e i
43 CJ.M. Samba. 15.00 0.10 - 0.15 - 0.30
14 Sub Judge, Kupwara. 15.00 0.50 0.15 0.10 0.20
15 Sub Judge, Nowshera. 10.00 --- 0.30 - - 0.25
16 Spl.Mob. Mag. (Tr), Sgr. o — - 0.20 — -
17 Munsiff, Shangus. 15.00 0.10 0.30 0.10 - 0.25
18 Munsiff, Basohli. 15.00 0.10 0.30 0.10 - 0.25
19 Munsiff, Hiranagar. 10.00 0.10 o 0.10 0.10 0.25
20 Munsiff, Buniyar. -— - 0.10 S - 0.25
21 Munsiff, Ramban. - === —- 0.10 | --—--- 0.25
22 Munsiff, Samba. -—- - -— 0.10 -—- 0.25
23 Munsiff, Bhaderwah. 10.00 0.10 - 0.10 — 0.25
24 Munsiff, Kishtwar. - - --- - --- 0.25
25 tDistt.  Mob. Mag.(Tr) | — 0.10 0.30 0.15 B 0.25
Poonch
26 | Add. Mob. Mag. | — — 020 [o.15 = 0.30
(Tr)Srinagar.
27 Ist. Addl. Munsiff, (Forest | - 0.10 —ee 0.10 - 0.25
Mag) Jammu,
28 3" Addl. Munsiff, Jammu. | - - --- i 0.10 -
29 ° | Addl. Mob. Mag. Kishtwar. | - - - — - 0.25
30 Addl. Mob. Mag. Pahalgam | --- 0.10 0.30 0.15 — ‘ —
By Order. Jl e
Deputy Registr, ,cc—tlt!ﬂ
No:\2-81 /A purea: BN 2018 ”’)ﬁ
Copy to the:-

1-8  Pr. D&S Judge, Kargil/Sriuagar/Leh/Bud’gam/Bhaderwafp’Poonch/Samba/Bandipora..
9-10.  Addl. D&S Judge, Handwara./Rajouri.

1. 3" Addl. D&S Judge, Jammu.

12-13  C.JM. Udhampur/Samba.

14-15  Sub Judge, Kupwara/Nowshera.

16. Spl.Mob. Mag. (Tr) Srinagar.
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17-24 Munsiff, Shangus/BasohWHimnagar/Buuiyar/Ramban/Samba/Bhaderwah/Kishrwar.
25.  Distt. Mob. Mag. (Tr) Poonch.

26. Addl. Mob. Mag. (Tr) Srinagar.

27. Ist. Addl. Munsiff(Forest Magistrate) Jammu.

28. 3" Addl.Munsiff, Jammu.

29-30 Addl. Mobile Magistrate, K ishtwar/Pahallgam.

3L Treasury Officer, Sub Try. Distt. Court complex, Janipur, Jammiu.

32. Treasury Officer, Saddar Treasury Srinagar.

33-51 Treasury Oﬂicer,KargiI/Leh/Budgam/Bhaderwah/Poonch/Samba/Bandipom/Handwara/Rajouri

Udhampur/K upwara/Nowshem/Shangus/BasothHimnagar/Buuiyar/Ramban/Kishstwar/A:‘shmuq
am.

..... . for information and necessary action.
52. Order Book.
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